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I¥ THE CENTRAL ADMINISIEATIVE TRIJUNAL ; I-ffDERABAD BENCH
AT YDERAZAD

O.A.No,758/97 Date of Order: 23,.6,97
Kappala Balayogi s Asplicant,
AND
1. @r, Divisional Electrical

Engineer, Traction Rolling

Stock-Operation, DR.JXx.M Compound,

o, Rly,, Vijayawada,
2, Sr, Livisional Electrical Engineer,

Traction Rolling Stock,

Electric Ioco Shed, :
S.Chly,, Vijayawada, .. Rescondents,

Counsel for the Applicant .. Mr,Venkat Razo for
Mr,V.Jogayva Sarma

Counsel for the Respondents .. Mr,K.Siva Reddy

HON'Bik oMRI K, RANGALAJAN : MEMBER (ADMJ, )
HON'BLZ SHEI 3.8, JAI PARAMESHWAL @ MEMBER {(JUDL,)
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X Oral orcder as per Hon'ble Shri h.Rangarajan, Member (~dmn,

Hearc Mr,Venkat Rao for Mr,V.Jogayya Sarma, learnsd

counsel for the applicant and Mr, K.Siva Reddy, learned

2. The applicant while working as Senior Instructor
was transferred to TS/BZA as Ségon hisiprasent_pay‘Fcale
by order dt. 20,1.97 (A-4). That order wasm and
he was posted as TS/32ZA vice one SrirfiﬁF%SWéiq;g:gERao_

The applicant submits that the scale of pay of that post
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held by 5ri Koteswara Rao is lower thgp his scale in which
he was working earlier, However his sceale of pay was not
dovngraded., Presently the aéplﬁcant is aggrieved by the
fact that he has been asked to work under his junior though

the juniocr is also in tﬁgggcale of pay and that junior is

also made incharge of that shed,

3. fhe applicant is impugning the order dt, 20,1,97

and 18,2,97 transferring him to Trip Shed and F%?éht Shed
and prays for posting him to Electric Ioco Shed, Vijayawada
in place of sri D,.Chokka Lingam as per the initial order
at, 20.1.97.

4, The applicant has r&presented his case to Resondent

No,l which was rejected, The applicant further submit$s that

ne is asked to work under the junior who is made incharge,

Hence he requests he should be posted in the loco shed ,

in the place vacated by &ri Chokka Lingam and requests for

making him incharge in accordance with the seniority. |

5, | The two respondents hereiniare the Senior Divisional
Electrical Engineers, one for Traction Rolling Stock~-0Operat iq
incharge and the another is incharge of Traction Rolling btoU
Electric Ioc& Shed, If the applicant is aggrieved by the orf]
passed by any one of these resmondents herein then he has a
channel to represent his case to the Divisional Railvay |
Ranager, Vijayawada who control%% botii%espondents 1 and 2 i
herein, Iﬁ matters where tranSféfs are involved and if a
proper posting is not given to any one of the aggrieved .
employee the course left him to approach the higher departmeg

authorities in the division and ask for the relief.' In this

case we feel that the applicant should approach the Divisionhbl

Railway Manager explaining his grievance for remediel action|
If such a representation iS going to be submitted by the '

applic -
pplicant thep the DRH, Vijayawada shal] dispose of tae sanmi

I



in accordance )
Aith the law and advisfesg, the applicant suitably within

two months from the date of receipt of the representation,
The applicant submits that his leave is also not gr:anted.
In view of the above if the applicant submits the ieave a5
application to the DRM the same should be @onsidered in

accordance with the law,

6. With the above direction the OA is disposed of,
No costs,
7. Registry should sent a copy of this OA along with

the judgement to DRM, Vijayawada,

872, JAT PARAMESHWAR) ( R,RANGARAJAN )

/ I\tiemb‘t%r7 (Judl,) - Member (Admn, )
. 5 C — |
'L/ Dated : 23rd June, 1997 |

{ Dictated in Open Court )

sd ' AQ : | ’?’)1
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Copy to:

1& The Sanior Bivisional Electrical Engineer, Traction
Rolling XwzkmxR®Stock Operation, D.R.M,Compdund,
South Cantral Railvay, Vijayawada,
2/ The Senior Divisional Elactrical Engineer,
Traction Rolling Stock, Electric Loco Shed,
South Central Railuway, Vijayawada,'
3} One copy to Mr.V.Jogayya Serma, Advocste, CAT,Hydsrabadd
4. One copy to Mr.K.Sive Reddy, Addl.CGSC,CAT,Hydsrabad.
5¢ One copy b BYR.{A),CAT,Hyderabad &

6+ One duplicats copys

YLKR
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